IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JANUARY, 2022

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB DB SB} TOTAL| FB DB SB| TOTAL|BALANCE
MAIN CASES:- 01.01.2022 31.01.2022
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 12568] 0 4 53 571 O 0 25 25 12600
2 CIVIL SECOND APPEAL 5641] O 0 30 301 O 0 17 17 5654
3 EXECUTION FIRST APPEAL 911 0 0 0 0] O 0 0 0 91
4 EXECUTION SECOND APPEAL 24} O 0 0 0] O 0 0 0 24
5 CIVIL MISC. APPEAL 34939] 0| 45| 209| 254] 0| 24{ 158| 182 35011
6 CIVIL REVISION 7651 0 0 23 23] O 0 16 16 772
7 CIVIL REVIEW 8401 0 8 12 20] O 2 7 9 851
8 INCOME TAX REFERENCE 0l 0 0 0 ol o 0 0 0 0
9 OTHER TAX REFERENCE 137] O 2 0 2] 0O 2 0 2 137
10 TAX CASES 0] O 0 0 0] O 0 0 0 0
11 CUSTOM APPEAL 14} 0O 1 0 1 O 4 0 4 11
12 INCOME TAX APPEAL 371] Of 11 0 111 0 3 0 3 379
13 WEALTH TAX APPEAL 0] 0 0 0 0] 0 0 0 0 0
14 SALES TAX REVISON 1223] O 1 0 11 O] 14 0 14 1210
15 TESTAMENTARY CASES 0] O 0 0 0] O 0 0 0 0
16 COMPANY PETITION 8] O 0 0 0] © 0 0 0 8
17 COMPANY EXECUTION PETITION 11 O 0 0 O] O 0 0 0 1
18 COMPANY APPEAL 9] O 0 0 0] O 0 1 1 8
19 COMPANY APPLICATION 143| O 0 0 0] O 0 0 0 143
20 COMPANY SUIT 10] © 0 1 11 O 0 0 0 11
21 COMPANY LIQUIDN. CASES 48] 0O 0 0 0] O 0 0 0 48
22 ELECTION PETITION 6] O 0 0 0] O 0 0 0 6
23 SPECIAL APPEAL (CIVIL) 421 0O 1 0 1 O 4 0 4 39
24 SPECIAL APPEAL (WRITS) 2134] 0 291 0] 291] 0] 174 0] 174 2251
25 CIVIL. CONTEMPT 4425] 0| 30| 139 169] O 29} 162] 191 4403
26 CIVIL WRITS 92883 0 359| 1465| 1824] 0| 449] 613| 1062 93645
27 RECRIMINATION PETITION . 0] 0 0 0 0Ol O 0 0 0 0
28 CROSS OBJECTION 8571 © 1 4 51 0 0 4 4 858
29 CIVIL REFERENCE 31 0 0 0 0] O 0 0 0 3
TOTAL ' (A) 156982| 0| 754] 1936| 2690f 0] 705] 1003] 1708] 157964
CRIMINAL SIDE:-
1 MURDER REFERENCE 8] O 0 0 O O 1 0 1 7
2 CRIMINAL APPEAL 25699 0| 16| 201 217] O 7 65 72 25844
3 CRIMINAL REVISION 12207] O 0] 169 169] 0 0 72 72 12304
4 CRIMINAL MISC. PETITION 19042} O 0| 1300| 1300§ © 0| 849 849 19493
(U/IS 482 CR.P.C)
5 CRIMINAL MISC. BAIL 2046} 0 0| 1753| 1753} © 0] 1355| 1355 2444
(U/S 438 & 439 CR.P.C))
6 CRIMINAL CONTEMPT 14] O 2 0 2] O 0 0 0 16
7 CRIMINAL REFERENCE 1 O 0 0 0] O 0 0 0 1
8 HABEAS CORPUS 88| 0| 28 0 28] 0O 26 0 26 90
9 CRIMINAL LEAVE TO APPEAL 14041 O 1 26 27] O 2 7 9 1422
10 CRIMINAL WRITS 1449] 0f 25 32 57| 0] 23 35 58 1448
TOTAL (B) 61958] 0] 72] 3481] 3553] 0] 59| 2383] 2442 63069
TOTAL (A+B) 218940] 0] 826] 5417| 6243| O] 764] 3386] 4150 221033

Note:- In view of Order No. Gen/XV/109/2021/SC-1/5544 dated 23-12-2021, passed by Hon'ble the Chief Justice that all
matters pertaining to tax, whether under the Central statue or State statue, including writ petitions, appeals and revisions shall
be placed before the Division Bench.
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ICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

IN THE HIGH COURT OF JUD 2
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JANUARY, 2022

S.No. KIND OF CASES gifxlous INSTITUTION DISPOSAL CLOSING
MISc CASEE AL rzl;:; £8| DBl SBJTOTAL| FB] DB] s8] ToTAL|BALANCE
CRIMINAL SIDE:- 31.01.2022

1 _|CRIMINAL MISC.APPLN. --
(CRIMINAL INTER. APPLN,) _
1_|BAIL IN CRIMINAL APPEAL 5037
2 |BAIL & STAY IN CRL.REVISION 4614 8 55 12? 13‘71 g 68 132 136 o
3_|BAIL & STAY IN CRL.MISC.PET. 16736} 0] o] 1010] 1010 o] o] 7o 702 14665
4 _|BAILESTAY IN CRLTRAN. PET. & CR 1078] O O] 23] 23[ o] o] 31| 31 ;/'8‘710
5_[BAIL & STAY IN CRL.CONT.PET. ool o 0 o of o 0 0 8
6 [BAIL & STAY IN CRLLA 171 0] o 0 0o o 1 1 1
7 |CRIMINAL MISC. APPLICATION 6
(Arising over Crl. Main Cases) 660] 0 3 29 321 0 1 24 25 667
TOTAL (C) 28142| o] 55| 1281] 1336] o] 61] 94a] 1005] 28473
2 | CRIMINAL TRANSFER 93] of 0 1 11 of o 9 9 85
3 STAY IN HABEAS CORPUS 49] 0 2 0 21 0 6 0 6 45
TOTAL (D) 142] 0 2 1 3] 0 6 9 15 130
TOTAL (C+D) 28284] 0] 57| 1282] 1339] o] e7[ 953 1 020 28603
TOTAL (A+B+C+D) 247224] 0] 883) 6699| 7582] o] 831| 4339] 51 70] 249636
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAY IN1. T. APPEAL 471 0 © 0 o] of o 0 0 47
2 [STAY IN W.T. APPEAL / CUSTA 10l o] 1 0 1] o] 3 0 3 8
3 |STAY IN O. T. REFERENCE 124} 0 0 0 0] O 1 0 1 123
4 [STAYIN'S.T. REVISION 1049] o[ 1 0 1 o] 11 of 11 1039
5 [STAY IN CIVIL IST APPEAL 4115 0 1] 49] 50l o[ of 19 1of 4146
6 [STAY IN CIVIL 2ND APPEAL 2584] 0| o] 28] 28] o] of 17 47 2595
7 [STAY IN EXE. FIRST APPEAL 93l of o 0 o of o 0 0 93
8 |STAY IN EXE. 2ND APPEAL 22l 0] 0 0 of of o 0 0 22
9 [STAY INC. M. APPEAL 9568| 0] 32 84} 116] 0] 17| 152] 169 9515
10 [STAY IN CIVIL REVISION 689] 0] o] 23] 23] of ol 18] 15 697
11 [STAY IN CIVIL CONTEMPT 21 o o 0 of of o 0 0 21
12 [STAY IN SPL. APPEAL (CIVIL) 28] o 1 0 1l o 2 0 2 27
13 [STAY IN CIVIL TRANS. APPLN. 330 of o] 27[ 271 of o 12 12 345
14 [STAY IN COMPANY CASES 23 o] o 1 11 of o 0 0 24
15 |STAY IN SPL. APPEAL (WRIT) 1730] 0 283 0| 283] 0| 154 0] 154 1859
16 [STAY IN WRIT PETITION 53343| 0| 331} 1308| 1639] 0| 414 584 998 53984
TOTAL (E) 73776} o] 650] 1520] 2170] o] 602] 799] 1401] 74545
2 | CIVIL MISC. APPLICATIONS 5413 of o &3] 72l of 19] s2f 71 5414
3 CIVIL MISC. CASES U/S-5 11483| 0] 44| 123| 167] 0| 34| 127| 161 11489
4 | EXE.MISC.APPLICATION ool o 0 oj of o 0 0 0
5 | LEAVE TOAPPEALTOS.C. 1o 0 0 o o[ o 0 0 1
5 CIVIL TRANS. APPLICATION 346] 0O 0 27 271 O 0 12 12 361
TOTAL (F) 17243] 0] 53] 213] 266} 0} 53] 191] 244 17265
TOTAL (E+F) 91019] o] 703] 1733] 2436] o] 655] 990] 1645] 91810
TOTAL (C+D+E+F) 119303| 0] 760} 3015] 3775] O] 722] 1943] 2665] 120413
GRAND TOTAL (ATOF) 338243} 0]1586] 8432/10018] 0]1486] 5329] 6815] 341446
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